FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF [Name of Corporate Debtor]

SI. No. PARTICULARS DETAILS
Q) () 3)
1. Name of the corporate debtor BUTTON INDUSTRIES
PRIVATE LIMITED
2 Date of incorporation of corporate debtor
30/07/2019
3. Authority under which corporate debtor is incorporated /
Registered ROC Ahmedabad
4. Corporate Identity No. / Limited Liability Identification No. of
corporate debtor U15100GJ2019PTC10933 1
S} Address of the registered office and principal office (if any) of Office number D-1201
corporate debtor Titanium Business Park, Nr.
Makarba Railway crossing,
JivrajPark, Ahmedabad,
Ahmadabad City, Gujarat,
India, 380051
6. Date of closure of Insolvency Resolution Process 11.08.2026
7 Liquidation commencement date of corporate debtor 11.08.2026 (Order
communicated to the liquidator
on 14.08.2026)
8. Name and registration number of the insolvency professional Name: Nandish Sunilbhai Vin
acting as liquidator Reg. No: IBBI/IPA-001/IP-P-
02117/2020-2021/13270
9: Address and e-mail of the liquidator, as registered with the Address: C/53, Shanti Niketan
Board Row House, Opp sagar
Complex, Anand Mahal Road,
Surat. — 395009
Email id:
button.liquidation@gmail.com
Ip.nandish.vin@gmail.com |
10. Address and e-mail to be used for correspondence with the Address: 301, Sovereign

liquidator

Shoppers, Near Sneh Sankul
Wadi, Anand Mahal Road,
Surat. — 395009

Email id:
button.liquidation@gmail.com
Ip.nandish.vin@gmail.com

Notice is hereby given that the National Company Law Tribunal (Ahmedabad Bench) has ordered the
commencement of liquidation of BUTTON INDUSTRIES PRIVATE LIMITED on 11.08.2026.

Nandish Sunilbhai Vin

Date: 17.08.2026

Place: Surat
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FINANCIAL EXPRESS

Registered Office : 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra (E), Mumbai - 400051.
kotak (Corporate Identity No. L65110MH1985PLC038137)
Kotak Mahindra Bank Regional Office : Kotak Mahindra Bank Ltd., 9th Floor, Vivan Square, Jodhpur Cross Road, Satellite,
Ahmedabad-380015
Notice is hereby given to the public in general and in particular to the Borrower/Co-Borrower/Guarantor that the below described immovable property mortgaged to the Authorised
Officer of Kotak Mahindra Bank Ltd, the Physical Possession of which has been taken by the Authorised Officer of Kotak Mahindra Bank Ltd, will be sold on “AS IS WHERE IS”, “AS IS
WHAT IS” and “"WHATEVER THERE IS” basis. offers are invited to submit online through the Web Portal of our e-Auction Service Partner, M/s.C1 India Pvt Ltd i.e www.c1india.com, by
the undersigned for sale of the immovable property of which particulars are given below:-

PUBLIC NOTICE

FORM B
FPUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liguidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
BUTTON INDUSTRIES PRIVATE LIMITED

Yyt [E1-— BAJAJ FINANCE LIMITED

REGISTERED OFFICE: Bajaj futo Limiled Complox, Mumbai - Pune Read, Akurd, Pune - 211035
BRANCH OFFICE: 3R[FLODE, INMNERSAL BUSINESS CENTRE. MEAR MADHUBAN CIRCLE
SUBHASH CHANDRA BOSE MARG, SUIRAT, GUJRAT 3855, Aulhonzed Oficer's Dalals: Mama;
Vizhal Rathod, Email 10: vishal rathod 1 0@ bafa) ey n Mob Ba. +91 7043560144

- — - APPENDIK- IW-A [See provea io nde 2 (5]  PARTICULARS DETAILS
Sr. Name of the Borrower(s) / Demand Notice Description of the Reserve Earnest Money Date / Time
No. Guarantor(s) / Mortgagor(s) Date and Amount Immovable properties Price Deposit (EMD) of e-Auction e-Auction Sus Notice Lln.-:l_er SARFAES| Act 2002 : 1. | NAME OF EEHPQH_ATE DEETOR HI.I'I'"F'.'.'IH IHIII,IE-THlE! PRIVATE umm
= = - - Sale of Immowable Asgats Under the Securilization and Reconsiruction of Financial Asseds 3 | Dreta -:|[|nl:.|:|r|:-:|-’EJJIH'- of Coroarsta Debbor - A0T/2015
1 [1. Ms. Shivangi Sanatkumar Pota Demand Notice ~ |Flat No.D-302, CASARIO Flat, City| Rs.54,72,000/- 10% of Bid Amount and Enfarcement of Security Interest Act, 2002 ["ACT" Py T e i oy T R [ T oy
. . Ly b 5 | 1, | Authoriy undar which Carporste Debler | Regsivar of Companies- Ahmedabad
(Borrower/Mortgagor) Dt.22.12.2025  [Pulse Cinema Road, Koba,| (Rupees Fifty Four | Rs.5,47,200/- (Rupees | 25.09.2026 Motk s heredy gven 1o the publc In general and to the Barowers/Co-bomowersMartgagaris) i | | ™| i incorporated Rsgaterad.
2.Mrs. HansabenS. Pota Rs.31,73,729.35/- | Gandhinagar, Gujarat-382007. Lakh Seventy Two | Five Lakh Fortv Seven | T respact of below mentonad secured asset which iz mongaged with Bajaj Finance Limried ["BFL'). and e -
(Co Borrower) (Rupees Thirty One Type of Possession:-Physical ¥ Time - 11.00 pasaessnnal which had been taken by undersigred Authansad Officer of BFL under the provisiana of the 4. | Corporata Iderdty No. | Limed Lisbiity | L151006./2010PTC 109331
For Loan A/c No. LAP18728181 Lakh Seventy Three . Thous and Only) | Thousand Two Hundred |A,M. to 12.00 ACT wif be ol by Auction for recavary of e amount mentianed hersunder and farther sppicable Idendlication No. of Lomurie deblor
' Thousand Seven Only) PM. interagt, changes. and costs el 5. | Addreas *rlherpgrstm-*l tﬁme&p'mpsl Office rambar 0-1201 Tilanium Businass Park, Nr.
Hundred Twenty Nine The secured assel descrived beiow 16 being i an “AS IS WHERE 15, AS IS WHAT IS AND office (¢ any] of Corporata Deblor Mekarta Raibany crossng, JvrajPanc Ahmedanad,
and Thirty Five Only) WHATEVER THERE 3" urihar Rulbe Mo, & & Sal the Secunly Inberest (Enforesment] Rubes "the Rules™) Ahmacatiad City, Gujaral, India, 380051
et rescrvesry (ol e du s dheetadbend] s woracbesr &, | Date of degues af Insghensy 11.08. 2026

Last Date for Submission of Offers / EMD :
23.09.2026 till 4.00 PM.

Date of Inspection of Inmovable Properties :

15.09.2026 Time 11.00 A.M. 01. 00 PM.

IMPORTANT TERMS & CONDITIONS OF SALE :-

1) The Auctionis conducted as per the further Terms and Conditions of the Bid document and as per the procedure set out therein. Bidders may go through the website of our E-Auction Service Provider,
M/s.C1India Pvt. Ltd. i.e. https://www.bankeauctions.com for bid documents, the details of the secured asset put up for e-Auction and the Bid Form which will be submitted online;

2) All the intending purchasers/ bidders are required to register their name in the Web Portal mentioned above as https://www.bankeauctions.com and generate their User ID and
Password in free of cost of their own to participate in the e-Auction on the date and time aforesaid;

3) Forany enquiry, information, support, procedure and online training on e-Auction, the prospective bidders may contact the M/s. C1 India Pvt. Ltd. Department of our e-Auction Service
Partner P Dharani Krishna, through csd@disposalhub.com, Tel. No. : +91 7291971124, 25, 26, Mobile No. : 99481 82222 & E-mail ID: andhra@c1lindia.com &
support@bankeauctions.com;

4) To the best of knowledge and information of the Authorised officer, there is no encumbrance in the property/ies. However, the intending bidders may inspect the property and its
documents as mentioned above or any other date & time with prior appointment and they should make their own independent inquiries regarding the encumbrance, title of property/ies
put on e-Auction and claims/ right/ dues/ affecting the property prior to submitting their bid. The e-Auction advertisement does not constitute any commitment or any representation of
KMBL. The property is being sold with all the existing and future encumbrances whether known or unknown to KMBL. The Authorised Officer/ Secured Creditor shall not be responsible in
any way for any third party claims/ rights/ dues;

5) For participating in the e-Auction, intending purchasers/ bidders will have to submit/upload in the Web Portal (https://www.bankeauctions.com) the details of payment of interest-free
refundable Earnest Money Deposit (EMD) of the secured asset as mentioned above by way of Demand Draft in favour of 'Kotak Mahindra Bank Limited' payable at Surat along with
self-attested copies of the PAN Card, Aadhaar Card, Residence Address Proof, Board Resolutions in case of company and Address Proof as specified above. Village Bhestan Chy of Sural Bounded as ‘Propety No.73 Mandish Sunilbhal Vi

The Borrower(s) / Mortgager(s) / Guarantor(s) are hereby given STATUTORY 30 DAYS NOTICE UNDER RULE 6(2), 8(6) & 9(1) OF THE SARFAESI ACT to discharge the liability in full and Sauth: Prapary Mo, 7% East Property No &1 West Soclety Place | Surat o ancish awn : i |'|:

pay the dues as mentioned above along with upto date interest and expenses with in fifteen days from the date of this notice failing which the Secured Asset will be sold as per the terms and Road Liguidator for BUTTON |HF:'USTH|ES PRIVATE I—-'I""TED'

conditions mentioned above. In case there is any discrepancy between the publications of sale notice in English and Vernacular newspaper, then in such case the English newspaper will Fesores Price i IR 7 40 75,000- Regn No.: IBENIRA-01/IP-P-02 117/2020-2021/13270/
supersede the vernacular newspaper and it shall be considered as the final copy, thus removing the ambiguity. If the borrower/guarantors/mortgagers pays the amount due to Bank, in full -

before the date of sale, auction s liable to be stopped. EMD ¥ 4,07,500-

For detailed terms and conditions of the sale, kindly visit our official website https://www.kotak.com/en/bank-auctions.html or contact the Authorised Officer Mr. Prashant Satpute on E-suction date and time 18/0%/26 300 prn ba 5:00 pm .-, R t I

@9724433999/ Mr. Ashok Motwani on @9873737351at above mentioned Regional office of Bank. E- auction Portal hitps:hankauctions.in L.'“u‘. e S I e

Special Instruction : e-Auction shall be conducted by our Service Provider, M/s. C1 India Pvt. Ltd. on behalf of Kotak Mahindra Bank Limited (KMBL), on pre-specified date, while the bidders - o every inch of

shall be quoting from their own home/ offices/ place of their Bid as per their choice above the Reserve Price. Internet connectivity and other paraphernalia requirements shall have to be Last date of subméssion of EMD| 17/0028

Particulars of E-auction Resclutian Proceas

Tejandra Harishbhal Pate! [Barrowar) At: - Plat 304 lJm;."a 7. | Liquidation commencemer: data 11.08. 3026 (Ovder communicated 1o the: bquidaler on
Appt Peiel Faliva Besten - Surat Guiarat 3950049 Kamlaban, ol Lorporak Dabkor 14,08 2026)

| Tanwi Jari (Co-Baorrower), At: - 5 Mo 39 Solapur Compound 2, | Mame & Registraton Numbar of Inschvercy | Nandish Sunilfbhai Win

{vibhag 1 Udhne Swrai Gujarst 304210, Pankilkumar | Professnnal acling &5 Ligudake Regn. No: [BEIPA-CO1IP-P-G21E7/2020-202113270 |
IHE"'“-'“-*' Patel (Co-Borrower] Af: - 3':“ Patal Faliya 8. | Address and Emal of the Iguidator Cig2, Ehanll Minetan Row House Opp sacar Complax

| Umiya Apparmsant. Bhestan, Surat Gujerst 395023 a5 registared with the Board Anand Mahal Boad, Surat, — 395002

| 4200HLI0TS1S & 4280HLIMB0090 Emad: button liquidaticnd@gmail com

Loan Accawnt Mumbser
Statutary Demand Notice ws. | Mglice daled 28-Dec-24 Demand amount T 43,66, 3821- I |ip-nandesh.ving@gmail.com

13(2) Date & Amound 10| Address and e-mail a be used for am E-R:I'l-'l:&'t!lgl'l Shopos, Nesr S Sankd Wai,
Qutstanding Amount as on Ra. 52482891 93/- {Rupaes Fifiy-Two Lakh Forly-six cormesporckenca wilh the lguidalor Anard Mahal Riad, Sural. - 385009

Ur08.26 Thousand Eight Hundred rinety-one and Kinety-thrae paise Errail: Button, liquidationg@grmail. cam
Oriy) ason 07026 Ip-nandish v gmail com

43 that piace and parced of lha prapedy Baaring Piol No.74 Motceis heraby given that tha Nabonal Company Law Tribunal (Shmedabad Banch) has crdared the

admeasuring 58.53 sq. mirs. in “Shiv Nager Sociely” situabed alY | commencement of iquidation of BUTTON INDUSTRIES PRIVATE LIMITED on 11082026
Gty Survey Mo 1034 admeasuring 14376.77 55 mérs. ol Moje Date - 17 08 2028 Sl

.HHITHE Address of
Bormower & Co-Borrower's

Description of Immavable
Property

ensured by bidders themselves. Please note that failure of Internet connectivity (due to any reason whatsoever it may be) shall be sole responsibility of bidders and neither KMBL nor C1 India |Bid Increment Amount in Bs. ¥ 25,004/ RESTI LE CERAM I cs LI M ITED
Pvt. Ltd. shall be responsible for these unforeseen circumstances. In order to ward-off such contingent situation, bidders are requested to make all the necessary arrangements/ alternatives Encumbrance Known to Mot Ko Read. Offer - 204. Sakar Camplex. Oop. ABS Tower. Vaccine Crossin
whatever required so that they are able to circumvent such situation and still be able to participate in the e-Auction successfully. However, it is requested to the Bidder(s) not to wait till the Sacured Creditor gd. Oid Pa’dra Road V:dod,arappéujarat—IBOOO,‘l 5 India 9
last moment to quote/ improve his/ her Bid to avoid any such complex situations. Date of Inspection of Praparty | From 170826 bo 17008726 onworking day bebwesan 8. 0AM o CIN: L2’6931GJ1956PLC102350 '

Date : 18.08.2026, Place : Gandhinagar Sd/-_Authorised Officer, Kotak Mahindra Bank Ltd. 5 PMwilh Prir appaintment Branch Office: D.No.1-10-77, 5th Floor, Varun Towers,

e e T e s

Opp. Hyderabad Public School, Begumpet, Hyderabad-500016
Email: restile@accountscare.com, works@restile.com,
Website: www.restile.com Phone: 9998219763

Granamite | Mirrorstone | PearlRock | MarboGranit | Impacta | Gripmax

NOTICE OF 40TH ANNUAL GENERAL MEETING, E-VOTING
INFORMATION AND BOOK CLOSURE

In continuation of our newspaper notice published on Monday, August 10,
2026, NOTICE s hereby given that the 40th Annual General Meeting (‘(AGM/
the Meeting') of the Members of RESTILE CERAMICS LIMITED ('the

Public 11 Genera and Bormowers in par' cular phease fake notce fal il in cse auclion on date schedulsd
hesraie fadta for any reasan whalsosver Fen gecured creditor may enfonce securty nbareg by way of s
through private aaty, & the dsgretion onal the ssoured cradfor: For detalied tema and conditions of the
sale, please refar o the link hitpabankauctionsin and hitps:www bajajlinseniin ‘suction.
rotices

Dafe: 1408126 Plecs: SURAT

| ADITYA BIRLA

I.CAPITAL LOANS INVESTMENTS

INSURAMCE PAYMENTS

Sd'- Aulhorized Dificer, BAJA) FINANCE LTD

A.IHT'!'A BIRLA CAPITAL LIMITED

Ht‘t‘l', veed GFFice ; fndoan Byt Cempannd, Wervea "..._! | fily

R Al Floc 1o Shwamtdd Tross Road Saf=ire, anmed dhad - TR0 T

Branth OFfioe

BAJAJ HOUSING FINANCE LIMITED

Yo Ui beig reentinen Boerawer s aaileg Tean by oongaging e sshedide menhonesd aoopeety arn g the Bales menlion b HOLEIRSS  Corporate Office: Cerebrum It Park B2 Building 5th Floor, Kalyani Nagar, Pune, Maharashtra
~ 3 S ; FINANCE ’ ’ ’ N\ i .
“!"3;; s R'I""-'-;-"'J L : a:' I Maorigager (o “I"= |'~'_‘- 1 1'!|"=i='"""" iy suguent to tha :'-“'-"d' 'I""""'- i ciII:r'l v laar ;“"' it 411014, Branch Office: 4th floor, RK Plaza, 409-410,R.K.Plaza,Diwalipura, Vadodara-390007. Gujarat gg%ﬁ?‘ny) Vf\:IQ/'l()je hgld ?n We,dne(?\(;?,/)’/%etﬁterzbzr 03.’ 20|2§/| at 12&%)\/[/\1('\)/?;]
nas been classified a5 .’. under-1he provisians:of e Secantzation & Kecofstruction of hinancia Assets and Enfarce nent-gi-SacLry rougn Vviaeo Lonierencing er Audio Visual Means '
:j:.e-.lll-.'-.:.::'_: -.'il::"-'-' 'I.- '|-'; 1 ?w;.'..l il -.:I .-.-.I.:-I. r-.:!l.fl::ll!;,:.l Eli:r:d ':.Llylll.sll L||I‘||.|'.|:-'J |.’|::. II|II-.I _:::II'.E-II:-. n.':l -.:.-"l.:'?. ;l.":‘ll' '.;al';:l.-:;ﬂ.:.ll:.llll I'I.'ill-.‘!: U/s 13(4) of the Securitisation andtf ssets and Enforcement of Security to transact the business as stated in the AGM NOtiCG, in compliance with the
i e H PSS AE i AR GS IS " L | W LT LS O F e S0 MIIEES s B Eel HIBE SRR HEH R R |:.' H R uriti 1 u 1 1 1 uri . . . i 1
Interest Act 2002.Rule (1) of the Security Tnterest (Enforcement) Rules 2002.(Rppendi1Vy | | SPPicele proision of the Comparies At 2013 (he Act) and the s
il bbb Ll il i ot it e il tne Whereas, the undersigned being the Authorized Officer of M/s BAJA] HOUSING FINANCE LIMITED (BHFL) under the Requirements) Regulations, 2015 (“SEB? Listing Regulations”), read with
Loan Account No./ Name and Address of the account Cate ol [Amount dus as per Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers 9 X 9 ’ g Regul ' '
Borrownrs), Go-Berrower & Martoageor(s) fremand Natice | Demand Natice conferred under section 13(2) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demand Notice(s) to General Circular No. 20/2020 dated May 05, 2020 retad with General Circular
i Borrower(s) /Co Borrower(s)/ Guarantor(s) mentioned herein below to repay the amount mentioned in the notice within 60 days No. 21/2021 dated December 14, 2021, General Circular No. 2/2022 dated
Loan Account Na. - A8W ALAPOOOOOTO17T124 ' . \ ) ) Mav 05. 2022 G | Circular No. 10/2022 dated D ber 28. 2022
1.[a} M5 Zalak Furpiture Hub (" Borrawer] & propriclarshio firm through its Proprietor from the date of receipt of the said notice. The Borrower(s) /Co Borrower(s)/ Guarantor(s) having failed to repay the amount, ay U9, ZUzz, seneral Lircular INO. aied Lecember Zo, )
Diamend Mukeshbhai Gohel: notice is hereby given to the Borrower(s) /Co Borrower(s)/ Guarantor(s) and the public in general that the undersigned on behalf of General Circular No. 9/2023 dated September 25, 2023, General Circular No.
Registered Office at; 63 I,I,' Towper < B, Nuow York Tower, Aakash Gangolr Seciely, Thate, M/s Bajaj Housing Finance Limited, has taken over the possession of the property described herein below in exercise of the powers 9/2024 dated September 19, 2024 and General Circular No. 03/2025 dated
-'u':l"rljiiﬁlfﬂf |h'J]|_ IJE-"I: ?-:;J o .1 % ~ conferred on him under Section 13(4) of the said Act read with Rule 8-(1) of the said rules. The Borrower(s) /Co Borrower(s)/ September 22, 2025 and any amendment/ modification thereof issued by
[ A 1"5'“:"'3' nr“[;" ke .1” “”T""""*;’I-', Lot S S Guarantor(s) in particular and the public in general are hereby cautioned not to deal with the below said property and any dealings MCA and read with the Securities and Exchange Board of India (“SEBI)
a ] T .| ear Weater | &Nk, [ nalg), -~ EClaT=l =] samhd . . . N . . . .
||.] M/s:Zatak Fusniture Hub (“Botrower”) with the said property will be subject to the first charge of BHFL for the amount(s) as mentioned herein under with future interest Circular No. SEBI/HO/CFD/CMD1/ CIR/P/2020/79 dated May 12, 2020,
5I'.'..'. M1, Grmlllr.: Flpoe, Mapia Trade € nl rl {Shogala), Near Sordhare Circle, SAL H-‘I:-F:I-Ii':"-c‘tﬂﬁ-'rn-":' I;hereon'fth 5 = AR a — = T oo of Circular no. SEBI/HO/CFD/CMD2/CIR/P/2021/11 dated January 15, 2021,
gl Hpad, Thalle), ahrmedabad, D T i J ame of the Borrower(s uarantor(s escription of Secured Asse emand Notice ate o Circular No. SEBI/HO/CFD/ CMD2/CIR/P/2022/62 dated May 13. 2022
2 a Dlamnnd I'|.'I1Jhe5hl:-ha|13-nhel (“Ci- El-urru.l.le-r ar1-:| I'.-'I-:-r" agor” . Crore Twenty LAN No, Name of Branch Immovable Prope Possession : ' y 1o !
e e i e G aitoss 13.08.2026. | | ouh Forty-Six ( : ) ( —— Piec’; ;‘2 — Date & Amount 5304 | Circular No. SEBVHOICFD/PoD-2/PICIR2023/4 dated January 05, 2023 and
it} Diamend Mukeshbhai Gohal {“Co- ﬂurrnwer and M-:nngag-:nr ) e Thausand Seven Branch : Baroda (LAN No. 413ZLTEV910727 The Non-aaricultural P 30th May 2026 e Circular No. SEBI/ HO/CFD/CFD-PoD-2/P/CIR/2024/133 dated October 03,
Ut Ko Base 02, Bassroent oo MEA Dane Hundred and 1. KISHOR A MULCHANDANI (Borrower) At: Block B 14 | The Flon-agrioutiural F1oPeny| g 53 76,565 /- 2024 (hereinafter referred to as “Circulars’) and all other relevant circulars
MW Y CHE Tawar — B, Nakesk CEROi SalEy Co b harite Jausing Saciaty, Surey Mo, 24, 03.08.2026 Sey o Room No 56 Sant Kanwar Colony Warasiya Baroda-390006| Described As: Property Bearing . : . . . . .
Paiki - 5 Thalte:, Ahmodabad, Guiaral - 380088 g ik ;::!Tzi ;:E' 2. DIMPLEBEN K GAVALI (Co- Borrower) At: Hujarat Block No. B-14, Room No.56,| (Rupees Thirty issued from time to time and all other relevant circulars issued from time to
ic] Diamand Mukeshbhai Gohel {“Co-Barrower and _:.,._u.mgagﬂ,-j 5 E:a.znz-s Tekar Near Gurunanak Building Fatehpura Baroda-390006 | Adm.63.15 Sq. Mtr And Plot|  Three Lakh time, without the physical presence (_)f thel Members atla common venue.
B Bed T oo Mo 'r'| ko Tomwpr, Bakash Goagols Sacety’ Do-operabve Hasing 3. RITIKABEN K MULCHANDANI (Co-Borrower) Adm.102.42 Sq. Mtr Of Seventy Six The Annual Report of the Company |nc|ud|ng AGM Notice for the financial
Sociely, T'.'l-"'| iamedatan, G [arar - 2RT{55, At: Block B 14 Room No 56 Sant Kanwar Colony Warasiya "Santkavar Colony " Situated In Thousand Five year ended March 31, 2026 (“Annual Report") were sent through electronlc
[d) Divmend Mukeshbhai Enlu,.ll: Ca=Rorrower and Mardgagor™) Baroda-390006 Land Bearing R.S.No0.817, . aoen . .
C-1-102, Vizvwas Fats, Thalts|, Daskror, Ahmerabad, Gujaral - 380053 4. GAVALI KALPESH B (Co-Borrower) At: Hujarat Tekra | C.S.N0.4084, Of Village Saher| Hundred Sixty gode only 1o .ta" F:ho_se:[ memt()jer?_ wh?se Aema|tl |dsthare Dreglstire.d with
3.(a) Vaishali Diamaond Gohel (Co-Borrawer) Near Gurunanak Building Fatehpura Baroda-390006 Ta & Dist. Vadodara Five Only) ompany or 1ts Registrar and lranster Agent or ine Leposiories, in
C-1-102, Vishwas Fials, Thalts|. Daskroi, Akmetabad, Gujaral — 360059 accordance with the MCA circulars and the SEBI circulars and the same has
(b} Vaishali Diamond Gohel {Co-Barrwer) Symbolic Possession Date: 14.08.2026, Place : VADODARA Authorized Officer Bajaj Housing Finance Limited been completed on Monday, August 17, 2026 and as per Regulation 36 (1)
< Amakanagar, Noar Waler s, Thalie]: A medaskis, Shimy = #0052 (b) of the SEBI (Listing Obligations and Disclosure Requirements)
ANNEXURE-I - “DETAILS OF SECURED ASSETIS TO BE ENFORCED" Regulations, 2015, (‘'SEBI Listing Regulations, 2015"), a letter providing web
MiCnidadedctisirbiliihi ook bl s B o gLy ink is being sent to those member(s) who have not registered their email
5':\.;'-".-'."::' 3.!E;:*|!::|::: _..1'.'.E!II||:.II-|.||| ;-':uf:l-n.l::.-:zll-lh"l.-.l -::1'-1.1-.:;::}--:!:.; | I':'::lln |::“ :lrl- ::l I:L J--|I:1:l||- I‘\-I.:I'r""l-:rll-l'lll'l I‘!M': ':IU'I.;ll I:lll_.-ll |l: :: .I-J PLIIEINT oG/ Retuo & Letmargp VG <501, B W, FIE . 201, UL SN o, PR, oW O address(es) either with the Company or with any Depository or RTA of the
Stheme Ma. 2. Final Plot No. 68 of Mouje! Village: Thaitej Taluka: Ghatlediya, in the Distrizt: Ahmadabad - 330055, LIMITED 0034, Tek+31-11-43320000 | Email t0: info@prudentars_cam. CIN: UT430NDL2011PLLZI5445 Company. Member§ can jqin and palrti_cilpate in the AGM through VC/ OAVM
Bounded as under - POSSESSION NOTICE facility only. The instructions for joining the AGM and the manner of
: Ei;:h Hnlﬂll::jlslt. : F‘; : {APPENDIX IV (See rule 8(1)) (For Immovable Property) participation in the remote electronic voting or casting vote through the
Tagether '.~.'-I".5'-.-':~'E'|u.'"-_~:- L R lagether with all ather buil '_I’ and siructures standing and to be consinicies :::lll::-".il' ”u |.!|~I IILI;I,- .It:::."!;.i"...“:-.I'._.';.I::I:JI |_“:il-||:-_:;:-..:l|=!.:_.;|:.-I|I:.-t f.l-l _|.x I;,L' ]“u‘h_:jI_al':|-.l|-_l-»;-||~||I|I|_‘!L J ’ ?I'_.II:..lll, I'IIII _r\:_n. K/l-votlt:lg Sysﬁm d?nngththe ﬁ(;l:/l \a/rg/OF)/'R)R/?efd 'I|r'1t thﬁ :\Il(t))tlce of tthdefACi::/l.
Iherean @d all Difings, hixlures planl and machinery Btached ahe sadh o penmanesly Testaned oo aaythomg attaches 1o the Securify Interest &er, 202 (54 of 20031 andd in exerries ol e powss corderred Lnies Seclicn 130127 read-with rile. 3 07 ibe securing Inlernss EMDErs pa IClpa.lng roug € .aCI Ity shall be countea for the
azrih, both present and future _ (Enfarcerment’ Rules, 2002, issuer @ demant palice 10 repay Ui amount menticaet in$he notes feeethier wilh akerest therzon, withir 53 dags frem purpose of reCkonlnlg the quorum under Section 103 of the Act. The_Annual
Praperty owned and marlgaged by Diamond Mukeshbhai Gahel -i-lu-_:fi__u ol e Ihe i notice . o e e e e e _Report is al_so available on thel Company's website at https://rest[le._com/
Sttt i i s S e i e ettt o nEiacty It b Herein bl Eete DTt Chideriei] ot i AeC sat secyurtds OF SaELfin T3 3 e Aef el it investor-relation/and on the website of the Stock Exchange i.e. BSE Limited's
in',;:lr'l L:lll'..'l _._:;' L :il=':.' .'j:t_; II: |.':|::', :'."”'I.' :M.:L_I.l -_:?:I1f:i_:g!.r_:ai:.':.a:lil::_lﬁ!!l_ll:.", Itlf.ﬂ::i. :.__.'LL:_ _Illl'r'lr = "_ g ikl i .,..:I A IE, e _l:'!x 4= :"|I_|- B ol the said nales of '|"..'_-|:l..|!I|:|- Incer -:-! |I_|"'||;-.-'||-.|:l' ~‘.|I|_:'; ! i hi ¢ ,-.-I_' '.II".'.I anid g me i -w R webs_ite at ww._bs_eindia.com and on the yvepsite of Central Deposjtpry
srrawur { Mertgagee Tha power svaiable 1o the Aditya Birla Capital Limited rder [ sois a - sit 1! Ihe hrerowers in partular 2 ihe pakhc i general s hesl tauzianed an 1 o2zl will e prapedy ane any dealings with the pregey will oe Services (India) Limited ("CDSL") at www.cdslindia.com (agency for providing
B L a | G- moerawer ¢ Moctizsgor inclodiog the oghts te dransles oy salbject to-the tharpe ol Pruceal ARC Limited - Trist M. 123725 for the amount menticned in the nntite together wilh interest therean. Tne the e-Voting facility)
ing u.._um.- ms ST mardgement of e sacured sssats z anife T Brarrieers allentan is bl o pnieimes absub-sedtien (81 af seitan "3et il :..I p-:::' nite avwinlubiled, B edei e setured 2550108 g Y)-
351 i LR, wel mardgenent ot Ineg sacerel sssals |l|I J||'_|r|I s 10 1z 3 BERINM . . . .
e 210 “aAlie e SAUPSD 35Sals A Ay e 95 o secdred sgsets iy Adita B Capital Limi - ewall =i i i T e e B A ST | Members holding shares in physical mode and/ or who have not registered/
reeating o tie sedur -I assels trarslerred as o the ransle has feen mas By v, e beees af She Srovisens of the Seclio T30 11 DEE i -'{D.H st e E frﬁ5; fitd I"I'I:II::FI:T;Idna:Ed m;rumm unl:l5 i updated their email address with the Company/ its Rengtrar and Transfer
s ach, yiucare hereby peqlibnles] foom fransterrivg, adber by oway 6F sale, lexss or alieraise (atfee than i fhea |||'|:|| HEA T BT B TS NEEEER zlci e SBHO Agent/ the Depositories and/ or who has acquired shares and become
Dugines sl arpal the 2anuned aesels 25 relerrad 10 shove and fivpathecatied ) aartgagas 1 ] ik Ft it walau | [ T T Er s Pl I 1 oy e . . .
i e i e e TR A AT A R I R Al i 30vd piecel of DI Frapesty o 480 baaricg Hew member of the Company after the dispatch of notice and holding shares as of
| E . 1k 4 ) g : Brapi i f B b @ Hir g s d&0 acime, e b |:| i _ . .
Date : 18.08.2026, Place - Ahmedabad Authorised Officer, Aditya Birla Capital Limited VIR MOMLIREGHOWAE | e e ey the cut-off date i.e. September 02, 2026 can obtain Annual Report from
2] DILIPEHAI CHHAGANBHAL | Z 08 o s, BNEEn] o 20 28 . T i A R website of Company/ Stock Exchange/ CDSL and/or login details for joining
AL [Co-Borrovier) Toistiocted  on Gamil Larl, Tad Fafivn, Stualed sk Minety Fivr he AGM th h VC/OAVM facility includi ’ b di q
| JZHOPIBEM DILIPEHAI GAVAL] |Gangpur, Tal Vesda, Dist Wawsari Cwred by - DIUPEHAY 10-02-2026 13.08.2026 Thousani b the throug : acility including e-voting by sending scanne
C Bank KATHWADA BRAMNCH : Span Arcade, Shop. 19 to 24, [Co-Borrower] CHHAGAME=AI, BOUMDRIES OF THE FROPERTY, Zaxt ; Oper Hiznidri Fariy copy of: a) Copy of the signed request letter mentioning the folio number/ DP
mﬁ ﬂﬂﬂrﬂ ﬂ“ s i Loan Afe e Loate anc Bosd West ¢ Qs Lnace Morh o Hause of Forar Sl Id dCl |d d dd f h b . b S ”: d f
A Opp. Pashupatinath Temple, Kathwada, Ahmedabad, Gujarat-382430 RN e nate anc fiad, West @ Gpen Spare, Horh o- Fause o oulf Oy 2 and Client Id , name and address of the member; b) Self — attested copy o
g Ttz Syndicate | Ph.: 8238060272, Email : cb4534@canarabank.com 'i:f-"-::-:l'llu] II"| -tI G, South o= House of -Sarpiikhs on 03702/ 2026 PAN Card; and c) Self-attested copy address proof (Eg: Aadhar, Driving
CATEIENDT AL AT : . . :
: , license, Election ldentity Card, Passport) of the member by email to
DEMAND NOTICE [SECTION 13(2)] TO BORROWER/ GUARANTOR/MORTGAGOR QIPATELVEGETABLES & that pece anc qacel of Gra Panchagat House Mo 15 o sevcaa,. | | cs@restie.com and cameo@cameoindia.com.
Ref: AHMRO/RLFP/KATHWADAMENTORIDEMAND/2026-27/01/D5 Date : 141082026 [Borrower], 2) [ITESHBHAI  sdmessicing 2150 s it fe. corsincied on "Gareal Lan s S NOTICE is also hereby given that pursuant to the provisions of Section 108

To, EALUBHA] FATEL [Co-R o annaErdaf Pelad Tabya, Willsge ¢ ""Ir.'l'l T2E Chikdd, Dost havsari e
W/S MENTOR INDUSTRIES INDIAPYT. LTO. DIRECTORS being - MRS TRUPTI MOHANLAL KHANDELWAL yin i J,?;;“;:gt[,!;, R el . s e, Lkl Boaety T
! s ; 16-02-2026 13082026 T|I|_ 5 || '.'-l"'

MRS, MOHINIBA J CHALUHAN PATEL [Co-Barrower); PATFL Hiuebaria- D D bowaick the !1r. i Htice o Hahiahiiai

of the Act read with Rule 20 of the Companies (Management and
Administration) Rules, 2014, as amended, and Regulation 44 of SEBI Listing

Registerad Office: A-20 Dev-: Land Industnel Extate, Bih Kathwada Gidc, Katfwada Snganwa Road, Kalfwada, Ahmedabad Gujaral 4) BALUBHA| MAGANEHAI PATEL Hathhubhal, In ar fowark te Souh - W3t bant khanak to sl Regulations, the Company is providing a facility to the members to cast their
; 36243, Almo N1 Shod .27 & 21, Kelp Indusngipan. Near.5.9, Ring foad, N kol Alimerdebad Loan Af: Pesi B, D00 owaens e Fast - Progety of Hardicibhai e} ac o1 votes electronically on all the resolutions set forth in the Notice convening the
o P 1T Mk vt ket . , UGNAVMS0000028248 |yl (S, 0n o towaperl e West - House ef Mabeshbr el said meeting (“e-voting”). The Company has availed the services of CDSL to
Mortgagor B-256, Parshwanath Townshio Vibhag-?, Mear Shakti Chowk, Meva Naroda, Ahmedabad 382345 Alse At A-20 Dav-i Land Indusirial ; ) 9 z 9). _p y X
Estate, Bl Kathwada Gids, Kathwac Sigana Ruad, Kathwada, Ahimedabad Gujarst 382430 Date - 13,08.2026, Place - Gujarat Authorized officer. Prodent ARC Limited - Trust No. 123725 prowdg the facility pf remote.e-votlng le-voting at 'the AGM..Members whpge
ﬁﬂhri 'ﬁ; Hﬁln'b;-lﬂh;uhig M Sebent Naroc, Ahmedaad 3 Also At 420 Dl Lan | R name is recorded in the register of members or in the register of beneficial
rigagar A-56, Amrute Pars. Opp. Saint Marmy School Manoda, Ahmedabad 382330 Alse At A-20 Dev-i Land Indusirial Esiale, Bh Kathwada Fntai T ~
ik ¥atraraca Sgerwe e, Kaitwasda, Afimedsbad Gufarst 382430 owners malntal_ned by tr_n_e depositories as on the cut-off date onl_y sh_aII be
Guarantord Nir, Yogesh Bhagwanbhal Shlkar entitled to avail the facility of remote e-voting as well as e-voting in the
| Mortgagor [-103. Devnandan Residency, Betind Gangoin Bungakows, Nava Nikol, i, Ahmedabad 32350 | ADITYA BIRLA . i g e meeting. The voting rights of Members shall be in proportion to their shares in
Daar Sir w CAPITAL Ll paid up equity capital of the Company as on cut-off date i.e. September 02,
Sub @ Nedlce Bsued wnder Section 13(2] of the Securitizatian & Reconstruction of Financial Assets & Enforcement of Security berest e, 2026.

it -An'mi-nmu.un'm. LIMITED The Remote e-voting shall commence on September 05, 2026 at 10:00 A.M

R ; T : _Jm . _ s h . g ptember 05, at 10:00 A.M.
:ha“”’"mHm"gw:::”"::'mﬁ“"r bt ”:;:"LT;W Rt corporse e -1 LTS8 Ofce: rr aon ot - (IST) and ends on September 08, 2026 at 05:00 PM. (IST). During this period
‘| Loan No. i et ; N N NWTESE N u i il i e B i shareholders of the Company, holding shares either in physical form or in
. LRI e b e ORI TN b 1AM Faﬂ S 2 DEMAHD NOTICE U/S ﬂ' 2 U'F THE EA.H.F.&EEI A':T 2002 dematerialised form, as on the cut — off date i.e. September 02, 2026 may
i | 170041 304040 TERM LOAN ‘l.‘lﬂ.{lﬂ.ﬂﬂﬂﬂ 2 61 9946 .32 1,12.61,806.32 I:a THRL4 70 Pﬁn‘ﬂ J“WrﬁFtl Yoo e heles merdioned Sarrcacar bas @saled loan by mo qing thie schaguls mentiona praparly ard pan e Seloey menhar REs Cast thelr Vote electronlca”y The remote e_votlng module Sha" be dlsabled by
i 1 IT i | 10.75% r::t-:.n-i- ?"l-r::-.:t -I-I::Jﬁ."':. ':I::-I:-ll:.:l : ||:1:-.:|!I:-'I.J-:.n:l.l:'.~|:-.-rllI ZIII-- -':j:ll '.-Ifll:-.‘:-ll'l-l' -.f:'.I!-;-:I-_'.::-l.!T!l;l::;l.l--l':l-I-II :.Il.lil-:dll ! '.-l -'l-::-ll-.:J|!! ::'ll'-- :f:llz:.:;:l:;.:-l.. -"-..:.-::.lll.I the CDSL for VOting thereafter. The faC|I|ty of e-VOting will also be made
OIG WEL ALY MR HEAI g 760025 Penal interest) et &1, 2607 (1 skart SARFAZS) Act) Ve Aditya Birla Capital Limited s s Demard Nt uis 13(2) et wih secii ] available at the AGM. Only those members attending the AGM through

TOTAL 1,39.98,451.17 1.16,056.15 1,43,15,407.32 of Ihe SARFAESI Acl Lo'the adress farrisned oy you. The conterts of the said natices ara hal you Fiad commitied defaus n pay VC/OAVM, who have not cast their vote by remote e-voting and are otherwise

Tha above said inan/credit facilties are duly secured by way of moripage of the assets mone spaciically described i the schedule hareundar, by vifua of ha Il!;:;;:I|I-I|:..E.'~I:':_i3:li::‘:.ll .55 " ::"’-I E.i |I il :I:||.:..-II-LI:|T' II'IIEI ..illl:.‘:-;-l'i|'l-.5"::'.-I..I:::k:l- I:.:nll:-..:n.l:-l . 'I |:ihll::ll:|:!;'lll;'- '.'I-;-:':i;”:‘:;“.l -.II'I.'-“ it not barred from dOing SO, will be able to vote at the AGM. A member may

participate in the general meeting even after exercising his right to vote
through remote e-voting but shall not be allowed to e-vote again in the
meeting.

Any person, who acquires shares of the Company and becomes a member

reietvant documents smecubed by vau i our favour. Since you had faiked bo dschangs your liabiiies as per the tames and conditions stipuatsd, te Bank
hias classifiad the dabt as NPA on 190082026 Hance, we haneby =0 (his notice 1o yed undar Saction 13{2]) of the subjact Al ealing Upon yousa
discharge the entins Rebdity of as cn 11082036, &n amount of A= 112,69, 986 32(Rupees One Crore Twslve Lakh Sixty One Thousand Nine
Hurstred Nenbey Siak Thirty Twie Palsa Only) + further Irlerest and charges from 1 2082026 & your Term Loan accownt and 5 an 118082026 of an
amound Ra, 30,53 411.00 (Rupees Thirty Lakh Filty Three Thousend Four Hundred Eleven only) + farther inberest and eharges from 12082026 in

Matp of
Demand Nalice

Laan &cceunt Mo,/ Name and Sddress of tho accaund
Borraweri(s), Co-Borrower & Mortgagon]s)

ABBARLAPOODONOTOZTA

imaount due as per
Demand Nalice

Loan Account Mo, -

[ your WC Limit sceount with accnsed and up-ta-date intérest and olber expenses, within slxly days from the date of the netice, faling which we shall ;;ﬂ;zsia&t::nr}hl:;ﬂ':sﬁt doshi (*Berrower”) & proprietarship fiem through its Propriztor o ?r;*;ﬁﬂ S of the Company after dispatCh Qf j[he AGM Notice and h0|di_ng shares as of
::ifrfwﬁealln.rm,-nl‘.r.ue.'igrtb:._unca:i:;em:'!r:13|4;I-:h1lrhe.g|.lh_r.|e::'.ﬂ.-:-‘.. e R . » ) e R e e et T e G e A N e T - e {-Rmeé iR the gut-off date may obtain login id and passyvorq by sepdmg a request at
urther, you are heriby resirained ¥om dealng wilth arry of (he secured assels menfioned i the schedule in-any mannes whalsoewer, wilhout our prcr evoting@cdsl.co.in and also refer to the voting instructions on the CDSL

AEREIN Crore Thirteen

q | Ad that plece and parel of thelmmovibie propety baing bearing MA, land for ndustial use of Shed No A/20, Plot
area admeasonng aboul 7754 SgMirs. slong vwih comman plal reed and undivided sham of said land
admeasurng aboul 32730 S Mirs intel admaasuring 10593 Sg. Mirs with constrution admessuring abaul T804
| 5q, Yards |.e. admeasuning about 6526 5. Mirs of industial Shed Type in the scheme known as “Oev-l Land

| Estate” conalructed an the land bearig MoAC Indusirial use as per pian of AUDA FinalPiol Mo, 31072 admeasuring rs. Mohindba
| aboul 16316 Sq. Wirs of Town Planning Scheme Mo, 131, Mew Fieversie BlocBursey N, 1063 (Dld Bevanue Jaypalsinh Chauban
| BiockiSundey Mo. 171/8) admeasuring 28194 Sq. Mys silsted ling and baing Mouje Kathwada (sim) of Teluka
Dascred in the Reglration Dist. Ahmedabad and Sub Disti! Ahmedabad 12 (Nkolp Boundenes (A Per Sala
Deed hearrg Reg. No 49962025) Exsl Shed MNa. AR, WesE Shed Mo, AN, Mar: Margin, Soclh: O Melas
riamal road. CERSAI SECURITY INTEREST |0 400075687 278
| o | M1 thal e and paroel of the immerable: praparty being Flal No. 502 -of Blogk 0 an 151 Fioar admeasuring aboul
114 Sq. Yards i.8. admsg about 5532 Sq. Mirs of Super Buill up area afong with comyman amenitias facifies and
undiviced share of the =aid land admag sbout 30 Sg. Mirs in the scheme known as “Dewrandan Residency Mrs, Mohiniba
cmabructed an BoA. Land baanng Final Siol Woo 1131 admsg, Abowd 4350 4. Mirs-al Town Flanning Sodveme Ma. Ji'l'IH*E'il'lh Chawhan,
114, Rerveruin Block!Sureay o 47111 admeg 5362 Sg. Mirs siluated leng and baing af Moo Kikal izim]) of Taluka Mr.¥ogesh
| Azarwa in tha Registration of District Ahmedabadd Sub District of Ahmedabiad-12 (MNkoljs. Bounderies -(As Per|  Bhagwanbhai Shelkar

i Sak Deed bearng R=g. Ko, 1797E014) East Open Flol West Flat 8o, DN402,, Maorth - Shagnand Gresn Party
| Pied, Soulh - Flalka, DO CERSAISECLURITY INTEREST D 4HITET 15031

Data : 14.08.2026, Place : Ahmedabad

Authorised Officer, Canara Bank

Bounded az fellows that is to say:
¢ [n orfowards Eask | Hoar On or lawands Wesd Huingairie

= On orfowards North ; Rzac, On or towards South © Ao Bungalow

ne

oeethar with: easermants wifachad therebs dnd-fogether with & olaer Builldings aed-struciures standmy and 1o e constegdhadl
thareon and all fitl .c_|f fistures, plant and machinery aliached o lhe earth or permananty fastenad o anythirg atached o Ihe
carfh, Bsth peegant 30d fetlne

are: Ferobae called apar tepeye Sditya Birla Capial Limited withir the geemn of 80 days Tram b cdaba af pubilzstion of this hatenibe

.!' 3 I srrounl wal inlenag] amd gedd | ||£ whiel: Bdilya Bdrla Capilal Limibed sof Saks npcessdny aclion aidder e Prowgions al s
f..l'. il B [ |:-.I dll &rany or ar Mmool b saceted gsseds including . LEang. podsessiin af sesured asses of ha
borrawer ¢ Borgs |" The preaer aws :-::?:- fo checAditya Birla Capétal Lienided urder the saio act includs [17 Power ¢
the seciFad £ b barmoswer ! Goosporrdwer . Mosinsqor incloding- the rghds trranslor ay way of s, :
rises T e (77 Takor Gt mieagqemesil o e sstmred dssats mcl lirg righls o st by v ol ks assynmant o
Sl = Mg Sanurad dssels and any Iranstan as ol Secured assets iy Aditya Bida Capitall Lisaited  shall vest in all e rigad
relaion 1o the gedured assats trapsigmed as o the |'||'l.-|l. “hias 3een made oy wal n EBrmeal ke Braviskns af the Section Ta013) a7 1he
=3id agl your are harehy prakehiled fram :r:-':--.-rlu 3, edbar by way ot gale, lesse or atherwize [other than indha normal-codrse af vaur
buziness), amy af th secorod assets 25 reldrred 10 aboor and fypothoosted erartgaied bt -Aditya Birla Capital Limited wedbat prine

weritlen cossins ol (e Adilya Bida Capilal ..|r'1|!Ld

Date : 18.08.2024, Place : Fune Authorised Officer, Aditya Birla Cagital Limited

i
!.-

epaper.finanﬂiaiexpress.mm

eansank This s wiboul preudce b any olher rghls avadabio lous under the subiec el anddior ary ofher i in loros " — " 12 OB 2008 . . . . .

Your @ttention is Friled b provisions of sub-section (8)of Section 12afthe SARFAES| At inrespect o limae svailabe. o redeem tha secured assets lel..a!.ul'.l'll-r:;.:ia:::tfs:hlLaxm|b;.3|J1tEJI::|Is.h||[L=.-u Ei:rﬂ:fj _|| fauiaral — 188530 Lakhs Twerily Webs.lte' However, if hefshe is already r?g.lStered with CDSL for remote

Tha deenand notice had also been Eeued o vou by Regsherad PostAD dus bo your|ast known Bddress avalable inthe Branch recand: e e - Hibe: B Sl stk Seven Thoazand e-voting then he/ she can use his/her existing User ID and password for
b. Mlr. Santesh Laxmikant Joshi (“Co-Barrmaer" ) KP& I'.I.;Ir' : . : : : .

SCHEDULE Station Foad, Sartosh Laxmikan Joshi, Bradran, Anand. Gujerat - 133530 13 08 202 | Efaht Hundred casting vote or following the procedure as mentioned in the AGM Notice.

Details of movable assets 3 Mr. Laxmikant Digamber Joshi (“Co-Barrower and Mortgagor®) ' r"'E":_f'"*""e ‘E’" Further, any person, who ceases to be the Member of the Company as on

T} . 28, Ruturaj Socaty, Markut ¥ard. Pune City, Maharashlra - 411037 PALE TR Xl the cut-off date and is in receipt of this communication, shall treat the same

o Nature Name of the title holder 4 Mg, Mamilaben Santeshbhal Jeshi Ca-Borowear ) :?;IEIE ‘3;':2; for information purpose On|y_

H!.'HEIJ'E"IE'J":" e Machineres And Slocks And Book Dabis ALA-20 Dev-i Land Indistrial Estata, Bih Mis Mentor lndustries [ndia Pyt Lid A-1224, Manzdlas Bangaiose Stwfion Road, Mear Dada Bhagyan Temple. Bhadran, Srand, AL I . L .

1| athwends Gite Kathwoda Sivgana Roed, Ktraads, Ahmedsbad Gujaret 382430 Any Oifer Directors Beifg - Gujaral - 356530 : ' bl g : The detailed instructions for joining the AGM through VC/ OAVM and casting

Place Of The Bamower Cersai Securily Interest |4 1400075742478 (slocksd Book Debls) Mrs Trupti Mohanlal Khandehwsl e et e the vote through remote e voting/ e-voting at the AGM is provided in the

| 400075718394 {plant & Machinary ) Mrs. Mahiniba J Chauhan S et thEKLfHEIIIFETnlLE ?.E.?Er:-:ﬂﬁ-FD-JTEﬁET'IE.IE.E!-E -Ewﬂ-fPEEED-| " Notice of the AGM. Members are requested to carefully go through the same.

Details of Immovahle Assels '-::.!'I-J|r|!_.f therean, ‘Rulural Co-oparalive Hol sing Society Limied, out of lznd bearing 5. No. BS2/AZAS GO22AT, 65272, Near Members’ who need a?’S'Stance. and/olr_ having any grievances b?_fore or

[ﬁ; Nature Name of tha title holder Giy Pride Theatre, OF Sataca Road Gultekadi, Havall, Fune - 411057 during the AGM regarding e-voting facility and/ or VC/ OAVM facility, can

send a request to Rakesh Dalvi, Sr. Assistant Vice President, (CDSL) Central
Depository Services (India) Limited, A Wing, 25th Floor, Marathon Futurex,
Mafatlal Mill Compounds, N M Joshi Marg, Lower Parel (East), Mumbai -
400013 at helpdesk.evoting@cdslindia.com or call on toll free no.:
1800 21 09911 or email at cs@restile.com.

NOTICE is also hereby given that pursuant to section 91 of the Act read with
Rules made thereunder, the Register of Members and Share Transfer Books
of the Company will remain closed from September 03, 2026 to September
09, 2026 (both days inclusive) for the purpose of Annual General Meeting.

For and on behalf of the Board Of Directors
of Restile Ceramics Limited
Sd/-

Viren Rathod

Managing Director

DIN: 03407158

Date: August 18, 2026
Place: Vadodara

. Ahmedabad




